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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No.2, R. K. Puram, New Delhi, Court No. 1

Date of hearing/decision: 28.03.2017

Excise Appeal Nos. 326-327, 832 of 2011, E/594/2012, E/26159- 26160,
70161/2013
Excise Appeal Nos. 22863-22864/2014, E/40205, 75293, 75422, 75423, 75424,
75425 & Ex. Appeal Nos. 75773 of 2015, E/30366, 31051, 40419 &

76116/2016
M/s Dalmia Cement (Bharat) Limited Appellant
Vs.
CCE/ Chennai/ Hyderabad/ Kolkata Respondent
Appearance:

Sh. Rajeev Gupta, Co. Rep. for the appellant
Sh. Yogesh Agarwal & Sh. H. C. Saini, ARs for the Respondent

Coram:

Hon’ble Mr. Justice (Dr.) Satish Chandra, President
Hon’ble Mr. Ashok K. Arya, Member (Technical)

Anrerim No . 3‘1/&9)5}
Per: Justice (Dr.) Satish Chandra:

Shri Rajeev Gupta, Deputy Executive Director of the appellant company
appeared in person and submits that few cases are pending in Delhi (Appeal No.
E/979/2011) and the other cases are pending in Regional Benches of the
Tribunal. He submitted the consolidated list of pending cases which are to be
heard at Delhi. |
2. Shri H. C. Saini, 1d. AR for the department has no objection.

3. Registry is directed to consolidate all the pending casés for hearing in
Delhi at the earliest.
4. Application is allowed.

__ (Dictated and pronounced in the open Court).

5 - 5?

(Ashok K. Arya) (Justice (Dr.) Satish Chandra)
Member (Technical) President

Pant
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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No.2, R. K. Puram, New Delhi, Court No. 1

Date of hearing/decision: 28.03.2017

Excise Appeal Nos. 326-327, 832 of 2011, E/594/2012, E/26159- 26160,
70161/2013
Excise Appeal Nos. 22863-22864/2014, E/40205, 75293, 75422, 75423, 75424,
75425 & Ex. Appeal Nos. 75773 of 2015, E/30366, 31051, 40419 &

76116/2016
M/s Dalmia Cement (Bharat) Limited Appellant
Vs.
CCE/ Chennai/ Hyderabad/ Kolkata Respondent
Appearance:

Sh. Rajeev Gupta, Co. Rep. for the appellant
Sh. Yogesh Agarwal & Sh. H. C. Saini, ARs for the Respondent

Coram:

Hon’ble Mr. Justice (Dr.) Satish Chandra, President
Hon’ble Mr. Ashok K. Arya, Member (Technical)
Tnkerim No - 34 [20)3

Per: Justice (Dr.) Satish Chandra:

Shri Rajeev Gupta, Deputy Executive Director of the appellant company
appeared in person and submits that few cases are pending in Delhi (Appeal No.
E/979/2011) and the other cases are pending in Regional Benches of the
Tribunal. He submitted the consolidated list of pending cases which are to be
heard at Delhi. |
2. ShriH. C. Saini, 1d. AR for the department has no objection.

3. Registry is directed to consolidate all the pending casés for hearing in
Delhi at the earliest.
4. Application is allowed.

~_ (Dictated and pronounced in the open Court).
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(Ashok K. Arya) " (Justice (Dr.) Satish Chandra)
Member (Technical) President
Pant
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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No.2, R. K. Puram, New Delhi, Court No. 1

Date of hearing/decision: 28.03.2017

Excise Appeal Nos. 326-327, 832 of 2011, E/594/2012, E/26159- 26160,
70161/2013
Excise Appeal Nos. 22863-22864/2014, E/40205, 75293, 75422, 75423, 75424,
75425 & Ex. Appeal Nos. 75773 of 2015, E/30366, 31051, 40419 &

76116/2016
M/s Dalmia Cement (Bharat) Limited Appellant
Vs.
CCE/ Chennai/ Hyderabad/ Kolkata Respondent
Appearance:

Sh. Rajeev Gupta, Co. Rep. for the appellant
Sh. Yogesh Agarwal & Sh. H. C. Saini, ARs for the Respondent

Coram:

Hon’ble Mr. Justice (Dr.) Satish Chandra, President
Hon’ble Mr. Ashok K. Arya, Member (Technical)
Anterim No - 34 /z;a)q

Per: Justice (Dr.) Satish Chandra:

Shri Rajeev Gupta, Deputy Executive Director of the appellant company
appeared in person and submits that few cases are pending in Delhi (Appeal No.
E/979/2011) and the other cases are pending in Regional Benches of the
Tribunal. He submitted the consolidated list of pending cases which are to be
heard at Delhi.

2. Shri H. C. Saini, Id. AR for the department has no objection.

3. Registry is directed to consolidate all the pending casés for hearing in
Delhi at the earliest.

4, Application is allowed.

. (Dictated and pronounced in the open Court).
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